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INTRODUCTION 

1. The Chairman of the Public Accounts Committee, 81 authoris-
ed by the Committee do present on their behalf this 74th Report .f 
the Committee on paragraph 26 of the Report of Comptroller and 
Auditor General of India for the year 1983-84, Union ·Government 
(Civil) on Excessive Procurement of Cameras-Inadequate Utili-
sation. 

2. The Report of the Comptroller and Auditor General of India 
for the year 1983-84, Union Government (Civil) was laid on the 
Table of the Bouse on 18 May, 1985. I 

3. The Committee i!l this Report have noted that the prestigious 
assignment of photo coverage of the international sports event of a 
magnitude and importance unparalleled in the history of tq.e na-
tion both in black and white and in corom Of the IX Asiad, 1982 
at 18 different venues at Delhi, Bombay and Jaipur for Press publi-
city and historical records was entrusted in May 1980 to the Photo 
Division of the Ministry of Information and Broadcasting with the 
expectation that the quality of work should conform to the highest 
international standards. Such a high level' of efficiency expected 
of the Division necessitated meticulous planning. The Photo Divi-
sion was not able to rise to the occasion. 

4. The Committee have observed that the Photo Division who 
are supposed to be the premier institution" ought to have anticipa-
ted the inadequacy of' photographic personnel and the calibre re· 
quired and it ought to have planned for the required personnel 
. even at the time when it placed orders for sophisticated foreign 
cameras, had no idea of the type of personnel required for the 
occasion. 

5 .. Another consequence of· this failure is that out of 90 cameras 
imported by the Photo Division on the eve of Asiad 82' only 27 
cameras could really be put to use· Thus, 63 imported cameras 
costing Rs. 14.82 lakhs could not .be put to use for the purpose for 
which these had been imported. The photographers engaged for 
the job preferred to make use of their own cameras. The number 
of cameras to be imported could have been reduced to . the mini-
mum, had ~  right type of photographers been engaged in the 
beginning. . 

(v) 



(vi) 

. 8. The Committee have recommended that Ministry of Informa-
tion and Broadcasting and the Photo Division ~  have adequate 
persoDDel who are thoroughly trained and equipped to handle the 
most sophisticated cameras available and expertise in photography 
in all fteld& The Government must also consider the possibili-
tiea of developing an ~  manufacture of cameras and other 
pbotographic eqUipment. 

7. The Public Accocunts Committee examined this Paragraph at 
their sitting held on 17 November, 1986. The Committee consider-
ed and finalised this Report at their sitting held on 19' March, 1987. 
Minutes of the sittings form Part n of the Report. . 

8. For reference . facUity and convenience, observations and re-
commendations of the ·Committee have been printed in thick type 
in the body of the Report and have also been reproduced in a 
statement form in Appendix to the Report. 

9. The Committee place on record their 3ppreciation of the as-
sistance rendered to them in the examination of this paragraph by 
the Offtce of the Comptroller and Auditor General of India. 

10. The Coinmittee would also like to express their thanks to 
the officers of the Ministry of Information and Broadcasting for_ 
the cooperation extended by them in giving information to the Com-
miftee. .  -

NEW DELHI; 

April 3, 1987 

Chattnl 13, 1909 
-

( ~  

E. A YY APU REDDY, 

Chairman, 

Public Accounts Committee· 



REPOBT 

EXCESSIVE PROCUREMENT OF CAMERAS-INADEQUATE 
UTILISATION . 

Audit Paragraph 

The Photo Division of Ministry of Information and Broadcast-
ing was entrusted with Photo coverage of 'Asiad 1982' and ~ 22.25 
lakhs were sanctiol'led by the Ministry of Education and 'Culture and 
placed at the disposal of the Photo Division to meet the expenditure on 
salaries, equipments, consumable stores, etc. 

As the condition of the then existing 171 cameras was not 
considered u'pto the mark for use for the Asian Games, the Divi-
sion procured 90 cameras (60 from its funds and 30 out of Asian 
Games funds) at a cost of Rs. 21.49 ~ Only 27 cameras out 
-of 90 purchased on the eve of Asian Games, were used during the 
Asian Games. Consequently, 63 cameras costing Rs. 14.82 lakhs 
imported by the Division could not be used for the purpose for 
which they were purchased. 

The Division ·stated (December 1984) that 27 cameras out of 90 
purchased on· the eve of Asian Games had been distributed amoJlg 
its photographers for their daily use. It was ,Iso stated that out 
of 236 cameras (includes 90 cameras purchased for Asiad) avail-
able with the Division on 31st October, 1984, 85 cameras had beeJi 
issued to the officers, 24 had been loaned to different Government 
departments, 82' were lying unused and 45 were lying unserv1e .. 
able. Ministry stated that the surplus cameras would be utilised 
for future expansion of its activities. 

(Para 26 of Repot't of the C&AG of India lor the year 1983-84, 
Union Qovernment (Civil)] 

I 

2 .. Explaining the background Df the procurement of cameras 
vis-a-vis non-availability of trained photographers with requisite 
'expertise for coverage of Asian Games, the Ministry of Information 
and Broadcastiltg have stated in a note to the Committee as • 
follows:-

"Photo Division was required to provide selective photo co· 
verage. both In blaek and white and colour, of the 9th 
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Asiad, 82 at 18 difterent venues at pelbir Bombay anel 
Jaipur. The arrivals/departures of the visitin& delega-
tes and other ceremonial functions were also to be co-
vered. It was the expert opinion of the Division that 
a minimum' of 50 photographers would be required to. 
handle the job. The Division already had 16 photogra-
phers, (including two Deputy Directors) in ~ 

The minimum additional requirement of photographers. 
was, therefore, 34. However. inarder to ensure that. 
there is sufficient staft available to meet an unforeseen. 
demand, 38 additional posts of photographers were 
created to meet the overall requireIIW!nts. ' 

Each photographer is normally to be provided with at least. 
. two sets of cameras with the combination of 4 to 6 lenses. 
for effective coverage of sports events. The Division had 
in stock 18, numbers of 35 mm still cameras. For 54 photo--
graphers, to cover and each photographer with two came-
ras sets, import, of additional 90 numbers of 35 mm still 
cameras with a combination of lenses was considered 
necessary. 

It was expected that additional posts created for coverage of 
IX Asiad 1982 could be filled up by utilising the serviceS" 
of qualified sta1f working in other Central Government{ 
State Government Departments on deputation basis. 
The professional satisfaction of covering such a presti-
gious International sports event was considered sum--
cient inducement to the prospective deputationists for 
offering their services to the Division for a limited" 
period of 3 months for which the posts were created: 
However, the efforts made to fill up these posts on depu-
tatron basis did not yield any positive result. 

The Division accordingly issued an open advertisement invit-
ing applications from open market from suitable candi-
dates for appointment to the additional 38' posts of photo-
graphers created'in connection with Asiad. A number of 
applications were received but before any action could" 
be taken to invite them for. interview, the Special Or-
ganisin'g Committee took a view in the Jl\eeting held ~ 

5th September, 1982, with the officers of the Ministry of 
Information and Broadcasting that the Photo Division 
did not possess expertise to provide intemational stan-
dard sPorts coverage of irudt a prestigious .event. It was-
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because of this last minute change' made at the behest 
of the Special Organising Committee that Clutside profes-
sional . ~ having experience- of covering 
sports should be engaged that no action was taken to fill 
up the additional posts of photographers created for co-' 
verage of Asiad." 

3. Reacting to the Audit Para on the subject, the Ministry ot 
Information and Broadcasting have in a ~ ~  as under: 

IIPrhere is, of course, no deny;ing the fact .that a sizeable-
number of cameras imported for the photo coverage of 

.1 Asiad 1982, as planned and approved by Government" 
were not ultimately used for the occasion. The reasons 
for this are not perhaps too far to seek. It will be ap-
preciated that Asiad 1982 was in itself an international 
sports event of a magnitude and importance unparalleled 
in the history of the nation. The demands of such an 
event placed on a professional institution like Photo Divi-
sion can be well imagiried. The complete photo cover-
age both in black and "hite ,and in colour of this inter-
national event had been entrusted to the Photo Divi-
sion with the expectations ~  the quality of work should' 
necessarily conform to the highest standards. Such a 
high level of efficiency expected of the Division neces-
sitated meticulous planning which had to be done with-· 
in a short time available. Utmost care had also to be' 
taken that nothing is left to chance and all possible 
sources -of weakness/defects in the plannirtg are detected 
in time and eliminated. . 

It was in these circumstances that the import of 90 cameras 
for the photo cQverage of Asiad-82 was considered irre-
ducibly minimum. The manner, these cameras would 
be actually used, had also been worked out after a con-
siderable thought was given to the issue. These plans 
would have well materialised in actuality but for the 
fact that despite all efforts made by the Government to 
recruit personnel for short periods of time to man these 
cameras, the personnel of required expertise were not 
forthcoming. Such an eventuality could indeed not be' 
anticipated. It was, therefore, decided specifically almost 
at the last minute to utilise the services' of outside pro-
fessional photographers of repute on daily-wage basis at 



an expendi:ture which could not exceed the budget pro-
visions earmarked. for recruitment ,of pel"BQJlnel envisag. 
ed earlier in addition to Photo Officers of Photo Divi-
sion. 

The deal fOr the import of 90 cameras ~ ~  two years 
before the start of the games i.e. sometimes i,Il 1980. As 
a lot of formalities were involved in the import, the 
physical procurement of the cameras was obtained in 
April 1982 whereas the decision for engaging profession-
al photographers of repute. was taken by the GOvern-
ment in the Month of September 1982, in view of the 
changed circumstances. The decisi(m for engagement 
of outside photographers was take'n by the Government 
at high level. 

Photographers of Photo Division normally use 3 cameras 
separately for black and white tUms (colour negative 
films and colour transparency films for covering an 
event. Thus, as on 7-4-1986 out of 90 cameras, 37 came-
ras are in use in the Division. With a view to ensuring 
that the cameras available with the Division do not 
remain unutilized, the Division sent a circular to the 
publicity departments of State/Centro 1 Governments re-
questing them to intilnate their requirements of the same 
'to the Photo Division. The response has· been encour-
aging. The Division has already effected the transfer 
on payment basis of as many as 29 cameras to the di-
fferent' departments. Requests for transfer of as many as 
16 cameras are under active consideration of the Divi-
sion, Once these cameras are transferred, the Division 
will be left with 8 cameras out of 90 cameras procured 
for Asiad, 82. It would be' the ~  of the Divi-
sion to arrange transfer of these cameras ,also on pay-
ment basis as quickly as possible. 

In addition to the 90 cameras procured for Asiad, 1982, there 
are 145 cameras in the' stock of the Division as on 
7-4-1986. There present deployment is as under: 

.{I) Number of cameras actually in use or praent 

.{ii) Number of cameras approved for condemnation • 
,ciil) Number of cameras sparingly in \lie diJc to outdated technology 
1M Number of cameras is.uod to other department s on loan basie 
.(v) In st8clc 

so 
31 

33 

22 , 
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4. All regards the position of 9 cameras which were in stoa of 
~  ·Division on 7-4-1986, the Ministry of Infonnation and Bro-
.adcasting in a note have explained: 

"These cameras are kept for being issued to photographic 
Officers to be appointed against 8 vacant posts in' the 
Division. These can also be useQ for replacement of 
defective cameras as and when such eventualities may 
arise. The Division shall not procure any cameras for 
implementation of its approved VII Plan Schemes un-
less all the surplus cameras available with it, have been 
utilised." 

5. In regard to the position of disposal of remaining cameras left 
:with Photo Division out of cameras prOcured for Asiad, the Ministry 
jn their note dated 13 March, 1987 have intimated that "all the re-
.maining cameras have been disposed of by the Photo Division." 

6. The Committee enquired why timely R{'tion was not taken 
for disposal of surplus cameras imported for Asiad' when the matter 
was brought to their notice in October 1984, the Ministry in repJy 
dated the 10th December, 1986 have conceded that "there was an 
'initial delay in disposal of surplus cameras. However, subsequently 
vigorous efforts were made as a result of which majority of sur-.. 
plus cameras have been disposed of by now.." 

7. The Committee enqUired the basis of decision for import of 
'90 cameras, under Whose {)rder that figure 90 was arrived at and 
whetheJ,' any expert was consulted before placing orders for these ' 
cameras. To thi9, the Secretary. Ministry of· Infonnation .and 
Broadcasting stated: 

'. 

"Photo Division was entrusted a certain job by the SOC at 
a point of time. 

Once a job was' entrusted to the Photo Division by the Spe-
cial Organising Committee, about the events that were 
to be covered, in what number, they the SOC made out 
the charts which brought them to a figure of the im. 
port of 90 cameras. 

It was a joint decision of the Ministry and the Division." 

8. Clarifying the position, the Secretary, of ~  Ministry stated 
that "at that point of time the Special Organising Committee was 
-entrusted with great authority. In this part!cular case, I would 
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not say anything because I was not there but I presume· that the 
approval of the SOC was there." 

,  . 9. Explaining the Justification for import of Cameras for sports 
eoverage, the Secretary, Ministry of Infonnation and Broadcasting 
stated: 

Ulf the point is why the cameras which are manufactured in-
digenously were not bought" I don't think that any 
camera of that standard was being manufactured indi-
genously at all. Even otherwise sports coverage is ab-
solutely dift'erent from any other type of coverage. 
There we require cameras of very high speed so that even 

I a very very swift movement can be taken ... To take 
the still photograph of a basket ball player at the time 
when he jumps up and puts the ball into the basket, it 
would require very high speed movement." 

10. On the question why and how it was decided to import this 
particular brand of cameras, the Secretary stated: 

. 

"The Photo Division had been using very high quality 
imported cameras from Japan even hefore. At the time 
when the ~  was projected, they went through 
aU the technical literature available for various came-
ras and came to the conclusion that pentax would be-
ideal so far as sports coverage was concerned." 

11. In reply to another query during evidence the Secretary r 
Infonnation & Broadcasting stated, that the cameras were import-
ed !'lot entirely because the existing cameras available with the 
Photo Division were not upto the mark. They were imported pri-
marjly because more number of· cameras were required. 

lZ". Wh8n pointed out that if the Photo Division had known that 
~  from outside were not adequate, then the requirement 

of cameras issued have come down substantially the Secretary ob-
served: • 

"We did not know that." 

13. When asked why this' fundamental question was not thought 
of, the Secretary reported: 

"All I can say is that the Director of the Photo Division 
thought that his Division would be able to deliver the 
goods; that is why he undertook t;\le responsibility. At a 
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particular point of time only he wal told that the CUI-
tomers, if I may use the term, who wanted services ful-
ftlled did not have the requirsits conftdence in the Photo 
Divfsion. Therefore, he wanted photographers to be ~ 

ployed ~  outside." 

.14. The Committee enquired why the Ministry could not 'anti-
cipate the DOn-availability of trained photographers with the re-
quired expertise in their Photo Division and what were the diffi-
culties in recruiting personnel having required expertise from out-
lide for short periOds at the time when the actloll to import the 
cameras was initiated in "1980. The Ministry iIi' a note dated 10th 
~  1986 have informed the Committee that the prestigious as-
sigmnent of covering the Asian Games for Presss publicity and 
historical records Wll$ assigned to the Photo Division by the Special 
Organising Committee (SOC), Asian Games. As intimated by 
the SOC, the total number of games to' be played during the 
ASIAD was 22 which ~  further subdivided ~  to age 
group, sex. etc. The duration of each event varied between two to 
ten days. These events !lere scheduled to take place in 16 dif-
ferent stadia of Delhi, Bombay and Jaipur at different times, from 
early morning till late evening. Other 'than these events, Photo 
Division was required to cover the various cultural programmes at 
Games Villages and arrival and departure of the VIPsITeamslDele-
gates at Palam Airport. 

Moreover, the SOC desired to have coverage in black and 
white and in colour also, It means that for covering one event. 
two Photographic Officers were necessary. 

. . 
The Ministry of Information and Broadcasting has statea that 

keeping in view the number of events, it Was considered· that a 
compleme!lt Of 15 Photographic Officers in the Photo Division wu 
quite inadequate for the coverages. As IUCh, at that time, it wu 
proposed to recruit 38 Photographic Officers and 16 Technical Assil-
tants for covering the Games, for a short period of 3 months, along 
with 91 supporting' darkroom and administrative staff. These posts 
were ~  in the Photo Division for' 3 to' 6 months period. 

" 

The Ministry has stated further that for quite sometime earlier, 
before the creation of these posts, various Central and State Publi-
city Information Departments were requested to nominate their 
experienced Photographic Officers for covering the Asian ~  
vide Photo D ~  circular No. A1202411181-Est. dated 2 ~  

Photographic Officers were offered to opt either the pay scale Of the 
sanctioned post (Rs. 650-1200) or draw pay and allowances ~
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ble to offtcers on deputation as per Government rules. But there-
was no response. This was pe.rhaps due. to the short period of 
depUtation and the concemed Departments were busy in their own. 
aasignments. The newly created posts of Photographic Officers and 
Tec:hnical Assistants were widely ~  in the newspaper. The-
Division received about 800 applications. But on scrutiny, it was 
found that none of the candidates were fulfilling the l'equisite quali-
fications, . etc. prescribed for the ~  On further consideration, 
it was found that .it would also not be advisable to hand over the-
costly cameras' to the persons taken from the market without pr0-
per verification of character and, antecedents, . etc. Obtaining securi-
ty equivalent to the cost of equipment to be handed over to them 
(about Rs. 50,0001-) was also a problem before the Division. 

15. As noted earlier, the Ministry have stated that the posts of 
Photographic Officers and technical assistants were widely advertised 
ill the newspapers. The Photo Division received about 800 applica-
tions. But on scrutiny it was found that none of the candidates 
fu1ftlled the Jequisitequaliftcations prescribed for the post. 

18. When asked how it was that none Of the 800 applicants ful-
filled the requisite qualifications, the .Ministry haVe clarified in a 
note dated 13 March, 1987, as follows:- . 

"It wa:s inadvertently_indicated to the Audit that none of the 
applicants possessed the requisite qualifications. This 
lapse is regretted. The factual pOSition is that out of 
800 applications received by Photo Division: for appoint-
ment to the newly created posts of Photo Officers and 
Technical Assistants, 34 applications were from the open 
market who possessed the minimum qualifications for the· 
post of Photographic Officer. Thirty-one applicants who 
were already in Government service had also applied for 
the post. Secretary (I & B) also clarified this position 
during the course of his evidence before the HO!l'ble Com-
mittee on 17-11·1986. Since it was finally decided, as per 
the direction of Special Organising ~  to engage 
profes.sional Photographers from outside, no further action 
was taken to assess the suitability or otherwise of the 
applicants through interview. etc. 

17. The ~  qualifications were presc.ribed for the phote-
traphers sought to be recruited to cover Asiad 1982 Games:-

.IIcmtia.l Qualifications 

(1) Good general education. 
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(2) About 3 years experience in various branches of photo-
graphy including experience in press photography iDt 
news or publicity organisation of standing with good. 
theoretical and practical knowledge of dark room work. 

DUirable 

(1) Diploma in photography 

(2) Experience of ~  ups of ~  features. 

(3) Age below 40 years. 

However, in the advertisement released in the press, the upper 
age limit was not indicated. 

18. When asked if the Photo Division were not aware of that· 
Photographers With requisite qualifications were not ~  in 
the market, the Ministry has stated that some candidates with the" 
requisite qualifications were available amongst the applicants. But 
due to the last minute directive of the Special Organising Committee 
that outside professional photographers may be employed to assist 
the officers of the Division in' coverage of Asiad, no action was taken 
to fill up the additional posts of Photographic Officers created for the " 
Asiad. 

19. Speaking on the man-power and eqUipment requirement, the-
Secretary, Ministry of Information and Broadcasting stated: 

...... the whole thing was worked out in: consultation with 
the Special Organising Committee" "(SOC) of ASIAD. ~  

the events· were to be covered and the photographers were 
required to be at the vantage points. They came to the 
conclusion after due consideration that they would need 
to import 90 more cameras, as record was to be made both 
in black and white and in colour. They had 18 ~  

available with them. These were excellerit cameras ond 
were capable of being used. The other cameras avail-
able were not suitable for sports coverage. Therefore, 
they had to make a choice as to which camera they would· 
import. Personally, I think, they should have gone in 
for NlKON, but after going through the drill, they found 
that Pentax was a little! less expensive. . 

They worked out the staff requirement and on that basis they 
came to the conclusion that they would need to recruit 38-
more people. The scale fixed was Rs. 650-1200. They 
also wrote letters to various state Governments and othel"" 



10 

Ministries fo.r sending people on deputation. They did 
not ha:ve much response. Then some time in June 1981 
they ~  applications in the open market for recrUit-
ment. They got 800 applications, but found only about 30 
people who were qualified for the job. About the time 
they came to the Government for some relaxation in 
qualifications, a meeting of SOC took place on 5th Septem-
ber, 1982." 

20. In their subsequent note dated 13 March, 1987 the Ministry of 
Information and Broadcasting have clarified ~ position as follows: 

"The Ministry was making requisite preparations to fill up 
these posts as per the decislC?ns already taken. As a part 
of this process, the scree!ling of the applications was com· 
pleted and the constitution of a Departmental P.romotion 
Committee was l.mderway. Of course, it was slightly 
behind schedule but at the same time, it would have 
been possible to put iIi position the ~ candidates 
well in time to ensure that they got themselves familiart. 
ed with the assignments to be given to them. The selec-
tion process was discontinued in the wake of the decision 
Of the SOC. Further, since these were short-term vacan-
cies, appointments could have been made on an 4d-hoc 
basis which needed no clearance from UPSC." 

11. In this context, the Secretary, Information and Broadcasting 
read out to the Committee, the following extract from the Minutes 
of the SOC meeting of ~  5th September, 1982: 

"The meeting then reviewed the still photographers. It wa. 
pointed out that Photo Division do not have expert sport 
photographers. The SOC needed ~  quality 
sport photographers for its official publications, consequ-
ently, with its present competence in sport photographs. 
Photo Division would not be up to the mark in this 
particular specialised field. However, it was decided ~  

contact the best professional sport photographers in India 
and try to induce them to wo.rk along with Photo Divi-
sion. However, if their terms were not acceptable, the 
Ministry of I Ie B would suggest to them to work with the 
SOC directly and also be paid by the SOC. It was 
emphasised that in sport photographs, the stress shQuld 
be on showing swift motions, or skill or dramatic facial 
expression and stress. There should be more use of tele-
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photo lenses. The meeting was of the view that the 
mere hiring of private photographers to supplement 
Photo Division could not be a guarantee that quality sport 
photographs would be produced. The I & B Ministel" 
agreed that he would contact top sports photographers 
irrespective of their teams both in India and abroad. Those 
who would not be absorbed by the Ministry could be 
requisitioned by the SOC .... " 

22. The Secretary noted in .reply to audit query that so far as 
the decision regarding the number of cameras and the type of 
cameras to be imported was a joint decision of the Ministry and 

'the Division in close association Of SOC, "at a later time SOC felt 
that the Photo Division did not have that kind of an expertise in 
photography, which would enable them to brin(! about photos of 
international standards. Then they decided that the coverage would 
be done by other professional photographers outside that Division. 
Those photographers had their own cameras they were, however, 
not interested in using the cameras imported by Photo Division. 
There were in all 19 such private photographers." 

23. Giving details of requirement of Photo Officers, the Secretary 
of the Ministry stated : . 

"They went with the premise that they would need a total 
cache of 108 cameras and they would utilise 54 people in 
all, utilising two cameras each. They had 18 cameras. 
They imported 90. The total was 108. As the rate ot 
two bodies per pe.rson, it came to 54. They had already 
16 of them. Thus it came down to 38." 

24. Explaining why 38 posts of photographers had been advertfs.. 
ed when Ultimately only 19 were employed, the Secretary, Ministry 
of Information and Broadcasting, stated: 

"If I may submit, actually in the very beginning when it was 
projected that they required photographs of each and 
every aspect of the Asian Games, on that basis he had 
worked out what talent was available with us, and we had 
only 16 photographers. That was not sufficient to covet' 
the whole Asian Games. So many disciplines were 
there, men, women, singles, doubles, S't many were bap. 
pening simultaneously, Whatever was given to us, on that 
basis we worked out and we thought that 38 additional 
photographers would be required. We had sixteen al. 
ready making a total 54 and 54 multiplied by two will be 

106 LS-2 I "., 
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108 assigning two cameras to each. So, we Imported 80 
cameras. Earlier, we were asked to cover each and 
everything. Later on, we were told that only a selective 
coverage of the semi-finals and finals should be done." 

25. When asked as to who took decision on the Rs. 650 Scale to 
be offered to the Photographers to be employed from outside, the 
Secretary stated. that decision was taken by the Photo Division who 
went by their own Scales on which their own staff photographers 
were working. 

28. Rega.rding the qualification prescribed, the source and 
procedure adopted for engagement of private photographers the 
Ministry have stated as follows: 

"The professional photographers employed by the Division 
for the coverage have a long standing reputation in the 
field. This was considered sufficient qualification. 

The Division in consultation with Press Information Bureau 
identified reputed Photographers all over the country. 
pm is the authority that accords accreditation to photo-
journalists who are stationed in Delhi. PIB is also in-
volved in releasing photographs to the Press for use in 
the newspapers. After the exercise of the Division was 
completed in consultation with pm, Director, Photo 
Division, himself personally interviewed the interested 
and available photographers amongst them. The pm, 
before granting accreditation requires the applicant tn 
produce clippings of his lher dispatches circulater or prn-
duced by the media organisation on whose behalf accre-
ditation is sought. This provides a fairly reasonable 
assessment of the capabilities of the concerned camera-
man. 

'nle private photographers engaged for coverage of Aslad 
were paid their remuneration on day to day basis." 

27. In reply to a question whether the private Photographers 
actually used their cameras for covering the Asian Games or they 
used cameras imported for the coverage of ASIAD, the Ministry 
of Information and Broadcasting in their written note have confirm-
ed that p.rivate photographers did not USe the eqUipment of the 
Photo Division. 

28 The following fees ~ fixed for Photographers on contract 
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basis in the Photo Division of this Ministry fOr the photo coverage 
of Asian Games provided they used their own camera equipment:-

(1) Top Notch Photographer (Delhi based) • RI. 1,000.00 per day 

(2) Top-i-lotch Photographer (Out-stationed) 

(3) Free-lance Photographer (Delhi bascJ) 

(4) Free-lance Photographer (Out-stationed) 

RI. 1,500.00 " 

• Rs. 400.00 
" 

• RI. 500.00 
" 

" 
"j 

.. J 

29. The Committee were informed that an expenditure of 
Rs. 1,41,4001-had been incur.red on engagement of private photo-
graphers for coverage of ASIAD. On the other hand, the Govern-
ment would have incurred an expenditure of Rs. 1,82,5001- on 
recruitment of Photographers and Technical Assistants, excludiIll 
suppo.rting staff of 91 persons. In addition an expenditure of 
Rs. 5397 had been incurred on the release of advertisement in ques-
tion. However, four newspaperi had not yet preferred their billa. 

30. As regards the quality of coverage of Asian Games, the 
Ministry of Information and Broadcasting have itated in a not. .. 

under: J _; IAI 

"A. the SOC has since been wound up, it is not possible to 
obtain any formal confirmation about the qualitative aa-
peets of the photographic coverage. However, these 
photographs were extensively used by the Press Infor-
mation Bureau for release to the Press. The SOC also 
brought out a calendar and an official report in which 
these photographs were used. These photographs were 
also used for exhibition purposes. Taking these thing. 
into account, it can be inferred that the photographi were 
of a high quality." 

31. The prestigious alignment of photo coverage of the interna-
tional sports event of a magnitude and importance unparalleled in the 
history of the nation both in black and white and in colour of the IX 
Asiad, 1982 at 18 difterent venues at Delhi, Bombay and Jaipur for 
Press publicity and historical records was entrusted in May, 1980 to 
the Photo Division of the Ministry of Information and Broadeastine 
with the expectation that the quality of work would conform to the 
highest international. standards. SUch a high level of efficiency ex-
pected of the Division necessitated meticulous planning. The Com-
mittee regret to observe that the Plioto Division was not able to rise 
to the occasion. 

32. After taking Into consideration the availability . of manpower 
and equipment, the Photo Division eltimated that they would need 
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·54 photographel'lS and 108 cameras. As sixteen photographers and 18 
cameras were available with the Division they decided to recruit 38 
additional Photographic Officers and to import 90 cameras. PropJsals 
to this effect were brought forward in December, 1980. A feeble 
effort was made in Au.gust, 1981 when the Photo Division requested 
the Central/State PublicitylInfolmation Departments to nominate 
their experienced Photographic Officers for the occasion for a period 
of three months on deputation basis. This was SOOI1 given up as it 
failed to secure a positive response. It was then sought to recruit 
the photographers from the open market through advertisement. 
However, neither the qualification prescribed nor the remuneration 
offered could attract the competent photographic personnel. It was 
then only that Special Organising Committee (SOC) realised that 
the Photo Division did not possess expertise to provide coverage re-
quired for the ASIAD. A fresh attempt was made and 19 Top Notch 
Photographers were engaged on contractual basis. It is, therefore, 
'surprising that the Photo Division who are supposed to be the pre-
mier institution, ought to have anticipated the inadequacy of photo-
graphic personnel and the calibre required and it ought to have 
planned for the required personnel even at the time when it placed 
orders for' sophisticated foreign cameras, had no idea of the type of 
personnel required for the occasion. It is clear in retrospect that 
with a little more careful planning and by offering a more attractive 
remuneration by way of a package as was done at the last moment 
it should have been possible to engage the right kind of sport photo-
graphers and in adequate number in the very beginning. Had this 
been done it would have been possible to covel" each and every event 
adequately as was originally planned. On account of this failure 
only selected events of the semi· finals and finals of Asiad'82 were 
covered. 

33. Another consequence of this fanure and with which the 
Audit objection is more directly related is that out of 90 cameras im-
ported by the Photo Division on the eve of Asiad '82 only 27 cameras 
could really be put to use. Thus, 63 imported cameras costing 
Rs. 14.82 lakhs could not be put to use for the purpose for wlUeh 
these had been imported. The photographers engaged for the job 
preferred to make use of their own cameras. The number of came-
ras to be imported could have been reduced to the Dlinimum had the 
right type of photographers been engaged in the beginning. 

34. As regards the disposal of 90 imported cameras the Committee 
have been informed that as on '1 April, 1986 out of 90 cameras, 37 
cameras are in use in the Photo Division, and as maDY as. bave 
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been transferred to other departments on payment. Bequests for 
transfer of remaining cameras which were stated to have been re-
ceived from other departments were being examined. Though the 
disposal of these cameras has been considerably delayed, the Com-
mittee are now informed that all the remaining. cameras have since 
been disposed of by the Photo Division. 

35. For the future, the Committee would like the Ministry of In· 
formation and Broadcastinl and the Photo Division to have adequate 
personnel who are thoroughly trained ~ equipped to handle the 
most sophisticated cameras available and expertise in photography in 
all fields. IDcidentally, the Government must also consider the possibi-
lity of developing indigenous manufacture of cameras and other 
photolraphic equipment. 

NEW DELHI; 

AP7iZ 3, 1987 

Chcittra 13;i90!f-(S) 

E. AYYAPU REDDY, 

Chairman, 

Public Account. Committee. 
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